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Calcutta by toll em which w ter-
wards converted into trunk ervice much 
to the ch grin and re entment of subscri-
bers. 

·r, rep ated appeaJ have been made 
to the authoritie ince then to bring 

,. Chin.surnb change into the Calcutta 
Loe J Telephone Sy tern. On variou pr~ 

texts the very just demand had been by-
p d cv n after a ranee given by 
Ministers concerned. A c e b d me 
tim been m de out that the local sy ·tcm 
cannot er ar beyond 20 KM . Ro 
Chlnsurnh Exch nge feU beyond that linnt 
from the Calcutt centre. Very receoUy 
al a imilar rgument ha been put for-
wnrd in ~ ply lo a qu ti n by a Member 
of Parliament on the ame i ue. But the 
telephone authorities eroo ded with irni-
1 r programmes in r p t of uther 
telephone e change which fell at a dis--
tance beyond the o-coUcd 20 KM linut 
For e ample, the nam of the followmg 
tclepbone exchanges might be cited. 

Uluberia of Howrah is about 33 
from C lcutta centre; Budge-Bud.i:;e Bar01-
pur and Bar t ar 26 KM, 25 KM. and 
33 KM r p ctively in di ta.nee from the 
Calcutta centre. Narendrapur · anoth 
in 

Many olher iostan · n be cited. 
Ballabbgarh, Faridab d. Bnhadurgarh an 
Gur on are 40 KM, 38 KM. 34 KM. and 
and 32 KM pectively from D lhi ntrc 
of telcphon . But th y h ve been work-

• ing within the D ltii Local T lephon Sys-
tem Similarly, Thane i not le than 34 
KM from Bombay ntre. But th t is 
within the B mb y Local Telephone Sys-
tem. Mnny sub-divi ional centres also cll"O 

withln Cnlcutta Telephone Local Sy tern, 
e.g. rampor . But unfortunately, the 
Telephone Authoriti em to be deter-
mined to exclu c Chio urah, 11. divisional 
headquarter from the alcutta local tele-
phone tern, even after repeated rcpre~ 
entatio and appe l incc 1961. 

Nqw thn.t Cbinsurah is on going to 
have an automatic exchange. I would 
urge upon tho Central Government to 
conaidcT the matter and take urgent te~ 

to remove gro omaly and rcudla' 
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justice to a very important ad . • · trativo 
and bu ine centre by bringing CbinsUrah 
group of Telephones within the Calclltt& 
Local Sy 'tem without further delay. 

I hope that the Minister of Co uni-
cation would make an early tement f 
this regard. 

(ix) N E D FOR TAKINO STEPS TO SOL 
PROBLEMS OF THE EMPLOYEES OF 
NEYVELL LIGNITE CoRPORA'nO 

SHRI ERA ANBARASU (Cheng . -
pattu): Sir, the eyveli Lignite Corpora.-
tion is nearing its Silver Jubilee shortly. 
I am glad to note that this. year, the Ney-
eti Lignite Corporation not only ·made 

R . 17 crores of profit, but also hit the 
targeted output. Tamil Nadu is gre tly 
benefited by it power upply, production 
Of ur a, coke and high carbon. 
many by-products. 

Ther ore about 18,000 employee1 en-
gaged in the Neyveli Lignite Corpor~ "on 
besides 5000 employees on temporary 
basis. The salary for the employ are 

Ot fi cd properly a there is no Wage 
Board. Ev ry now and then they have 
to agitate for the revision of pa~calel 
and other benefits like D .A. etc. 

Sir, it is a matter of great pleasure to 
note that our Prime Mini ter has mootea 
the idea of including Mines under the 
ensuring National Wage Policy of Heavy 
Engine ring Industr· . The first mining · 
productive. The econd mine is pro~ 
sivc. The third mine i under propo al. 
I, the cfore, take this opportunity l:> im-
press upo.n the boo. Minister for M' , 
to give proper importance to the third 
mine in the offing.. and help the expansion 
of employment potential and promotionnl 
avenues. 

The temporary contracts at the Cor-
poration breeds all. kinds of irrational dis-
crimination and there is no Statute for 
the pennan nt rehabilitation scheme in 
respect of those who lands have been 
acquired and the native displaced ana 
d erted persons. All such allied pro-
blems will have to be looked into a.t b 

tional level, 



. Matters under 

• [Shri Era Aubarasu] 

I invite a delegatioQ from the Ministry 
·or fro01 the Parliament for a complete 
comprehensive study of the problems fac-
io& .Neyveli Lignim Corporation and all 
bottleneck.a be removed. 

For a smooth and swift functioning of 
the said Corporation, I urge upon the 
Hon'ble Minister for Mfoe& 10 (1) tale 
nece ary ·steps to bring the mine workers 
under· the purview of National Wage 
Boa.rd and (2) to bring about a Central 
Legislation for permanent rehabilitation ')f 
displaced person '. 

{x) PROBLB S OF THE AGRA SHOE IN-
' . DUSTRY 
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